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about $1,30,000 towards staff, special
equipments and related expenditure.
The obligation of the Government of
India will be about Rs. 2.65 lakhs in
the first year towards facilities pro-
vided at the Training Centre. The
agreement will be extended beyond
the period of one year by which time
it is hoped that the usefulness of the
Céntre would have been better known
and F.A.O. would have been able to
arrange for more funds for the pur-
pose.

National Extension Blocks

1921, Shri Rishang Keishing: Will
the Minister of Community Develop-
ment and Co-operation be pleased to
state: !

(a) the number of National Exten-
sion Blocks, opened so far and of
those to be opened during the Third
Five Year Plan in Manipur; ,

(b) the number of the N.E.S.
Blocks converted into Tribal Blocks
and the number yet to be converted
into Tribal Blocks;

(c) whether entire Manipur will be
covered by the end of the Third Plan
period; and

(d) the special machinery provide-
ed to ensure proper utilisation of
additional funds in the Tribal Blocks?

The Deputy Minister in the Minis-
try of Community Development and
Co-operation (Shri B. S. Murthy):
(a) and (¢). -13 Community Deve-
lopment Blocks and one pre-extension
Block have been opened so far. The
whole of Manipur is now covered by
Blocks. The Pre-extension Block has
also entered Stage I with effect from
1-4-1964.

(b) 3 Community Development
Blocks have been converted into
Tribal Blocks so far and 4 more
Blocks will be converted into Tribal
Blocks, two in 1964-65 and the ' re-
maining two in 1965-66.
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(d) A Tribal Development Block
has, in addition to the normal staffing
pattern of a Community Develop-
ment Block, an Additional Block
Development Officer, an Assistant
Engineer, an Engineering Overseer,
an Extension Officer (Soil Conserva-
tion) ctc. The Senior Block Deve-
lopme.i. Officer and the other per-
sonnel are responsible for proper
utilisation of funds in a Tribal Deve-
lopment Block. At the State level,
the Development Commissioner looks
after the Tribal Development Pro-
gramme as part of the Community

Development Programme. Besides,
the Commissioner for Scheduled
Castes & Scheduled Tribes watches

the progress of the Tribal Develop-
ment Blocks Programme.
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Indian Veterinary Research Imstitute,
Izatnagar

}923. Shri Brij Raj Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that the
Scientific Officers of the Indian Vete-
rinary Research Institute, Izainagar/
Mukteswar, have been given scigntific
scales of pay only with effect from
19th . October, 1962 and not from 1st
Jul'v. 1959 as recommended by the
Second Pay Commission.

(b) whether it is a fact that the
Sciemtific Officers of the sister insti-
tutes have been given the scjamfific
scales of pay with effect from 1st
July, 1059; and

~(cp if so, the reasons for this dis-
criminatory treatment?

The Minister of State in the Minis-

try of Food and Agriculture (Dr. Ram’

Subhag Singh): (a) to (c). Yes.
In respect of posts which were speci-
fically mentioned by the Pay Com-
mission in Chapter XV of their re-
port, scientific scales had been allow-
ed from 1st July, 1959. In respect of
posts which were not mentioned in
that chapter and for which Govern-
ment of India had agreed to Scienti-
fic séales later on, these had been
given effect to from the date of issue
of relevant orders. This practice is
in accordance with that followed by
Government of India in the case of
other Categories of Posts also where
the Pay Cominission had made no
specific recoinmendations and for
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which Government of India agreed to
a8 higher scale subsequently. Thus
no discrimination what-so-ever has
beeh caused to the Indian Veterinary
Research Institute Officers.

Trains between Kiul and Burdwan

*1924. Shri B. P. Sinha: Will the
Minister of Railways be pleased to
state:

(a) whether the number of Express
and Passenger trains running on the
main line of the Eastern Railway
between Kiul and Burdwan via
Asansol is more as compared to that
running on the loop line via Sahib-
ganj; and

(M) if so, the rcasons for this dis-
parity?

The Deputy Minister .in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes.

(b) Apart from the Main Lince being
morc important by reason of its
passing thrcugh Coal fields and in-
dusirial  belts, following are the
reasons for running more trains via
the Main Line is compared to those
on the Sahibganj loop:

(i) Sahibganj Loop is working to
saturation and no spare line capacily
is available there t{o accommodate
any additional traim,

(ii) The journey time by trains via
Sahibganj Loop is more than that via
Main Line due to route via Sahib-
ganj being longer by 103 Kilometers,
the maximum permissible speed being
less and the section being single line
entailing inevitable crossing delays.
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